05-04-2025 SECOND SUPPLEMENTARY CAUSE LIST OF COMPANY SIDE

COURT NO. 33
HON’'BLE MS. JUSTICE PRATHIBA M.SINGH

NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS.SAPHALTA BHATI (MOB:-748238686) COURT MASTER TO HON’'BLE MS. JUSTICE PRATHIBA
M. SINGH.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their appearances through the following link/form.
This form shall be available during Court hearing days from 09:00 A.M - 04:30
P.M. https://forms.gle/LszUZHy9YMBfTrAu7.

NOTE: ALL THE COUNSELS/LITIGANTS APPEARING VIRTUALLY ARE REQUESTED TO MENTION THE ITEM
NUMBER AND THEIR NAME.

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4ed47f%ed45fcdal37096127d28a
0 Meeting No. 184 197 2543 PASSWORD 1234

NOTE: IN SUPPLEMENTRY CAUSE LIST OF COMPANY SIDE, THE COURT NO. 33 OF HON'BLE MS.
JUSTICE PRATHIBA M.SINGH MAY BE READ AS COURT NO.42 INCONVENIENCE CAUSED TO
HON'BLE COURT IS REGRETTED.
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